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Notes of The 
Registry 

Order of The Tribunal 

  Mr. T.K. Behera, applicant is present in 
person and files a Memo to state that he 
does not want to proceed  with this case and 
wants to withdraw this O.A.  The prayer is 
allowed.  Ld. Counsels  for both sides  are 
not present due to resolution passed by CAT 
Bar Association duly communicated to the 
Registry.  In view of the prayer of the 
applicant, the O.A. is allowed to 
be  withdrawn.  

( SWARUP KUMAR MISHRA) 
            MEMBER (J)             

( GOKUL CHANDRA PATI) 
           MEMBER (A)            
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